
 

              March 21, 2024 
 

Scheduled Banks’ Statement of Position in India as on Friday, March 08, 2024 
 

     (Amount in ₹ crore)  

  SCHEDULED COMMERCIAL BANKS 
       

 (Including RRBs,SFBs and PBs) 

ALL SCHEDULED BANKS 

  10-Mar-23 23-FEB-2024 
* 

08-MAR-
2024 * 

10-Mar-23 23-FEB-
2024 * 

08-MAR-
2024 * 

I LIABILITIES TO THE 
BKG.SYSTEM (A) 

      

 a) Demand & Time deposits from 
banks 

218699.94 266228.42 293601.62 220990.08 269753.71 297404.13 ** 

 b) Borrowings from banks 81541.3 178118.67 182369.52 81963.31 178124.17 183015.74 

 c) Other demand & time liabilities 59183.75 71817.98 71907.6 59827.09 72457.75 72556.82 

II LIABILITIES TO OTHERS (A)       

 a) Deposits (other than from 
banks) 

17958323.6
5 

20204829.53      
(20092042.42) 

20420082.65            
(20309588.3

4) 

18386070.2
7 

20648807.6
6      

(20536020.5
5) 

20869895.4
9        

(20759401.1
8) 

 i) Demand 2119152.35 2368307.51 2374548.92 2163402.56 2415866.79 2424655.91 

 ii) Time 15839171.2
9 

17836522.09 18045533.71 16222667.7
1 

18232940.9
4 

18445239.5
6 

 b) Borrowings @ 451339.98 779018.5 762287.79 456262.55 783905.23 766840.05 

 c) Other demand & time liabilities 809848.27 921387.19 949619.1 822967.27 933667.67 963477.9 

III BORROWINGS FROM R.B.I. (B) 177195.7 256374 89417 177195.7 256409 89452.11 

 Against usance bills and / or 
prom. Notes 

      

IV CASH 103646.01 83045.32 98206.48 106181.85 85532.83 100462.59 

V BALANCES WITH R.B.I. (B) 810702.52 909399.76 901857.14 828959.53 929232.46 921352.68 

VI ASSETS WITH BANKING 
SYSTEM 

      

 a) Balances with other banks       

 i) In current accounts 21564.09 8458.41 10501.69 24773.46 10886.58 13027.65 

 ii) In other accounts 171372.94 183484.16 188067.75 206604.23 227155.92 232433.98 

 b) Money at call & short notice 16362.44 13833.89 13970.29 37617.52 33352.89 35353.85 

 c) Advances to banks (i.e. due 
from bks.) 

39636.24 46053.73 47036.8 44138.2 49373.13 50170.98 Â£ 

 d) Other assets 66728.85 105284.24 106717.57 70418.55 107609.46 108985.78 

VII INVESTMENTS ( At book value 
) 

5386503.79 6048666.04          
(5956992.89) 

6104251.26         
(6012536.14

) 

5534760.99 6196516                
(6104842.85

) 

6253441.9                 
(6161726.78

) 
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 a) Central & State Govt. 
securities+ 

5385656.83 6047840.56 6103450.16 5527916.81 6189775.63 6246349.81 

 b) Other approved securities 846.95 825.49 801.1 6844.18 6740.38 7092.09 

VII
I 

BANK CREDIT (Excluding 
Inter-Bank Advances) 

13548592.8 16214134.82               
(15677729.82) 

16313734.98            
(15781803.9

7) 

13950147.3
5 

16645367.6
2            

(16108962.6
2) 

16747977.0
7                   

(16216046.0
6) 

 a) Loans, cash credits & 
Overdrafts $ 

13306906.1
7 

15936696.1 16028978.59 13705348.7
4 

16364971 16460278.2
5 

 b) Inland Bills purchased 38318.05 52911.83 54933.29 38330.24 52921.84 54940 

 c) Inland Bills discounted 157774.72 186108.44 190672.51 160227.44 188407.07 192972.07 

 d) Foreign Bills purchased 17846.5 16404.87 16413.32 18020.48 16656.56 16651.31 

 e) Foreign Bills discounted 27747.36 22013.56 22737.21 28220.44 22411.14 23135.38 
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                                                                                                                      Ajit Prasad 
Press Release: 2023-2024/2084                                                     Director (Communications) 
 

 NOTE 

* Provisional figures incorporated in respect of those banks who have not been able to submit final figures. 

(A) Demand and Time Liabilities do not include borrowings of any Scheduled State Co-operative Bank from State 
Government and any reserve fund deposits maintained with such banks by any co-operative society within the 
areas of operation of such banks. 

** This excludes deposits of Co-operative Banks with Scheduled State Co-operative Banks. These are included 
under item II (a). 

@ Other than from Reserve Bank, National Bank for Agriculture and Rural Development and Export Import Bank 
of India. 

(B) The figures relating to Scheduled Commercial Banks' Borrowings in India from Reserve Bank and balances 
with Reserve Bank are those shown in the statement of affairs of the Reserve Bank. Borrowings against usance 
bills and/ or promissory notes are under Section 17(4)(c) of the Reserve Bank of India Act, 1934. Following a 
change in the accounting practice for LAF transactions with effect from July 11, 2014, as per the 
recommendations of Malegam Committee formed to Review the Format of Balance Sheet and the Profit and 
Loss Account of the Bank, the transactions in case of Repo / Term Repo / MSF are reflected under "Borrowings 
from RBI". 

Â£ 

 

This excludes advances granted by Scheduled State Co-operative Banks to Co-operative banks. These are 
included under item VIII (a). 

+ Includes Treasury Bills, Treasury Deposits, Treasury Savings Certificates and postal obligations. 

$ Includes advances granted by Scheduled Commercial Banks and State Co-operative Banks to Public Food 
Procurement Agencies (viz. Food Corporation of India, State Government and their agencies under the Food 
consortium). 

() (i) Data since July 14, 2023 include the impact of the merger of a non-bank with a bank. 

(ii) Figures in parentheses exclude the impact of the merger. 

  

   

       

Food Credit Outstanding as on 
                                                                                                    (Amount in ₹ crore) 

  

Date 10-Mar-23 23-Feb-24 08-Mar-24   

Scheduled Commercial Banks 28278.3 40501.67 31703.47   

State Co-operative Banks 45716.66 52392.41 52390.97   

 
The expression ' Banking System ' or ' Banks ' means the banks and any other financial institution referred to 
in sub-clauses (i) to (vi) of clause (d) of the explanation below Section 42(1) of the Reserve Bank of India 
Act, 1934. 
 
No. of Scheduled Commercial Banks as on Current Fortnight:137   


